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No. vipra(iv)repair and maintaince-17/2023/3734

Resolution
The 6" October 2023
Subject: To delegate Administrative Power for repair and maintenance of college buildings
to the Principals of Government Engineering Colleges and Government
Polytechnic Institutes under Department of Science, Technology and Technical
Education.

Underthe government’s “Sat Nischay” program a decision was made to
operationalise one Government Engineering College and Government Polytechnic Institute
in every district of Bihar. In Compliance to the “Sat Nischay“program Department of
Science, Technology and Technical Education presently38 Government Engineering
colleges and 46 Government Polytechnic Institutesare operationalized in the State.

2. Apart from administrative building,Government Engineering Colleges and
Government Polytechnic Institutes premises also have Girls/Boys Hostel, Auditorium,
Faculty residence etc. In order to maintain the quality of these buildings located all over the
state and to ensure that the studies of the students are not affected, it is necessary that a
system of permanent and simple nature should be formulated for the maintenance and repair
of these buildings.

3. At present, the principal of the concerned institute sends demand for necessary
maintenance and repair work in Government Engineering College and Government
Polytechnic Institute to the Department which is forwarded to the Building Construction
Department for submission of proposal and its technical approval. After receiving the
Technically approved proposal from the Building Construction Department, administrative
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approval is given by the competent level of the Department of Science, Technology and
Technical Education, after which the work is carried out by the Building Construction

Department.

4. Aforementioned process takes a lot of time, and the maintenance and repair work
of the institute is delayed, due to which on the one hand the funds are not being utilized
properly and on the other hand the accommodation and teaching of students and faculties is
adversely affected.

5. After due consideration, the State Government has decided that:

a.

Maintenance and repair of Government Engineering Colleges and
Government Polytechnic Institutes by Department of Science, Technology
and Technical Education for Demand No.03 (Building Construction
Department) in Establish and commit expenditure budgets major heads 2059
Public Works, Semi major Head - 80- General, Minor Head - 053-
Maintenance and Repair, Sub-Head - 0018- Maintenance and Repair of
Buildings of Engineering / Technical Colleges and Institutions (Department
of Science and Technology) (Bill Code-03-2059800530018) under Object
Head 27-02- Maintenance and Repair aprovision of the fund will be made in
every financial year.

At the beginning of each financial year, the above provisioned amount will
be allocated by marking it among the institutions based on the actual
requirement of the institute and the total built-up area.

At the beginning of every financial year, the principal of the institute will
provide the list of maintenance and repair work to the concerned Executive
Engineer of the Building Construction Department.

On the basis of technically approved estimates received from the competent
level of the Building Construction Department, administrative approval of
the work will be given by the principal of the concerned institute and the
work will be carried out by the Building Construction Department as
per rules.

The Principal of the Institute will grant administrative approval for proposals
for maintenance and repair work up to Rs. 10,00,000/- (Ten lakh rupees
only), and for proposals for maintenance and repair work that exceed Rs.
10,00,000/- (Ten lakh rupees) will be forwarded to the Department, which
will be approved by the competent level in light of Finance Department
Resolution No.3758, dated 31.05.2017.

6. This resolution is issued with the consent of the Internal Financial Advisor in the
light of the decision taken on item no. 02 in the meeting of the Council of Ministers held on
03.10.2023. The consent of the Internal Financial Advisor is obtained on file no-17/

Noting page.

By order of The Governor of Bihar,
Arun Kumar Singh,
Joint Secretary.
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